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J&K representatives in the Tourism 
Advisory Board 

•231. SHRI GULAM MOHI-UD- 
DIN SHAWL: Will the Minister of 
TOURISM AND CIVIL AVIATI&N 
be. pleased to refer to the answer to 
Starred Question 49 given in the 
Rajya Sabha on the 28th February, 
1984 and state; 

(a) whether in view of the fact 
that Tourism is the main industry in 
the State' of Jammu and Kashmir 
any one from the J&K Tourism De- 
velopment Corporation, Tourism De- 
partment, Hotel Associations or Tra- 
vel Agencies have been included in the 
Tourism Advisory Board which was 
constituted recently; and 

(b) if not, what are the reasons 
therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM ANO 
CIVIL AVIATION (SHRI [KHUR- 
SHEED ALAM KHAN); (a) and (b) 
The Tourism Advisory Board is a 
National level body. Its constitution 
is not on regional basis. The Fede- 
ration of Hotels and Restaurants As- 
sociation of India and Travel Agents 
Association of India are represented 
on  the  Board. 

Promotion of India exports   throug'1 

non-resident Indians 

•232.  MISS  SAROJ     KHAPARDE 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact that the 
non-resident Indians Jn foreign coun- 
tries are being asked to boost the^ 
export -of Indian goods in those coun- 
tries; 

(b) if so, what are the details there- 
of; and 

(c) to what extent our exports 
would ba stepped up as a result there- 
of? 

THE MINISTER OF COMMERCE 
AND SUPPLY (SHRI VISHWANATH 
PRATAP SINGH): (a) At present, 
there is no scheme under which non- 
resident Indians in foreign countries 
are being asked to boost the exports 
of Indian goods in those countries. 

(b)  and (c) Do not arise. 

Facilities to Indian Airlines passengers 

♦233. SHRI SHRrKANT VERMA: 
Will tha Minister of TOURISM ANP 
CIVIL AVIATION be pleased to sftfe: 

(a) whether Government propose 
to provide any new facilities to the 
passengers of Indian Airlines during 
1984-85; and 

(b) if so, what are the details in 
this regard? 


